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WRITTEN ANSWERS TO QUESTIONS
[English}

Exploitation of Mines and Mineral
Resources in Birbhum
(West Bengal)

*692. SHRI GADADHAR SAHA :
Will the Minister of STEEL, MINES AND
COAL be pleased to state :

(a) whether the work and survey has
been undertaken for exploration and
exploitation of mines and mineral resources
in Birbhum in West Bengal and if so, the
results thereof;

(b) whether there is any proposal under
consideration of Government for setting up
industries based on coal and other mineral
resources available in many areas of
Birbhum;

(c) if so, the details thereof; and
(d) if not, the reasons therefor ?

THE MINISTER OF STEEL, MINES
AND COAL (SHRI VASANT SATHE):
(a) Yes, Sir. As a result of the surveys for
minerals carried out in Birbhum district
(West Bengal) a total reserve of about 533
million tonnes of coal, 127.55 million tonnes
of China clay and 4.5 million tonnes of fire
clay resources have been estimated.

(b) to (d). Detailed investigation for coal
in Birbhum district has been taken up jointly
by the State Directorate of Mines and
Minerals, West Bengal and the Geological
Survey of India, and the work is in progress.

West Bengal Projects Limited, a sub-
sidiary of West Bengal Small Industries
Corporation is going to have their china clay
mine and Washery at Makdum Nagar in Md.
Bazar, West Bengal. West Bengal Mineral
Development and Trading Corporation Ltd.
has already set up a stone-crushing unit for
building stone at Pachmi and Hatgacha, Md.
Bazar, Exploitation of hot spring water of
Barkeshwar as natural mineral water is
under active consideration of the State
Government,

' queVer,‘ setting up of industries ‘Basgd
on coal would take longer and the techno-
economic viability needs to 'be ‘studied.
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Decision Regarding Splitting L.1.C.

*698. PROF. MADHU DANDAVALE :
SHRI SHANTARAM POTDUKHE :

Will the Minister of FINANCE be
pleased to state :

(a) whether Government have taken a
decision in regard to splitting the Life Insu-
rance Corporation; and

(b) if so, the reasons on which the
decision is based ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : (a) and (b). A Bill
to reorganise the Life Insurance Corporation
into five independent units, as reported by
the Joint Committee of Parliament, was in-
troduced in the 7th Lok Sabha on 25-8-1984,
The Bill later lapsed with the dissolu-
tion of the Lok Sabha. It has since been
decided by the Government not to proceed
with the introduction of the Bill pending
further examination,

Opening of Income Tax Office in Every
District

*699. SHRI HUSSAIN DALWAJ :
Will the Minister of FINANCE be pleased
to state :

(a) whether the Income Tax Depart-
ment has its offices in every district of the
country;

(b) if not, the number of districts where
there is no Income Tax Office at present;

(c) whether Government propose to
establish Income Tax Offices in every district
for the convanience of the administration as
well as the assessees and practitioners; and

(d) the target date fixed by the Income
Tax Department for the same ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : (a) and (b). Accord-
ing to information readily available, the
stations at which Income-tax Offices are
located are about 372. There may be Income-
tax Offices at more than one place in a parti-
cular district whereas none in several others.

() and (d). It is not the policy of
‘Government to have Income-tax Offices in
vvery district.  Opening of and maintaining



